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IN THE HIGH COURT FOR THE STATE OF TELANGANA

AT HYDERABAD
(Special Original Jurisdiction)

MONDAY, THE THIRTIETH DAY OF MARCH
TWO THOUSAND AND TWENry SIX

PRESENT

THE HONOURABLE THE CHIEF JUSTICE SRI APARESH KUMAR SINGH
AND

THE HONOURABLE SRIJUSTICE G.M. MOHIUDDIN

WRIT PETITION NO: 9O94 OF 2O26

Between:

1,. Ch.Gaffoor S/o late Ch.Saijulu, ierd
about 53 years, Occ; Section Officer, High
Court of Telangani Ghansi bazar,
Hyderabad-500066, Ghansi Baar,
Hyderabad.

2. Palakondeti Kri.shnamurthi, S/o
P.Terraju, Age77 yrs, Occ: Retd., Deputy
Registrar, High Court of Telangana,
Ghansi bazar, HYde raba d-500O66.

3. Chennuru V Ramana Rao S/o C.Prakash
Rao, Age 53 yrs, Occ: Assistant, High
Court of Telangana, Ghar,si bazar,
Hyderabad-500066-

4. larpulaTaraiah S/"1R Nuik, Age52yrs,
Occ. Drive+ High Court of Telangana,

- Ghansi bazar n HYdera bad-500066

5. Armugam Sai Gurunatl"r S/o Armugam
Krishna, Age 58 yrs, Occ. Driver, High
Court of. Telangana, Ghansi baar,
I{yderabad-5M66

6. Nagutapalli Madhusudhan S/o Bala

Kistaiah, Age 61' yrs, Occ: Attender, High
Court of Telangana, Ghansi bazat,

Hyderabad -5W66

7. M NarsingS/o Kishan tal, Age 49 yrs,
'- Occ. Attender, High Court of Telangana"

Gharrsi bazar, HY det abad's}}Offi '

I
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ti- Koppula Navaneetha W/o Gangadhari
Venkatesh" Agu I yrs, Occ: Deputy
SectionOfficer, High Court of Telangana,
Gfransi bazar, Hyderabad-500066

9. Peetani Nuka Raju S/o Subba Rao, Age 62
yrs, Occ- Retd., Lift Qperator, High Court
of Telangana, Ghansi baza.r, Hyderabad-
5(n066

10. Tokala RajaiahS/o Tokala Venkaiah, Age
72 yrs, Occ. Daffedar, High Court of
Telangana, Gharui bazar, Hyderabad-
soo066

1.l. Nuthalapathi Babu Luther Singh S/o
Nuthalapathi Mark, Age 68 yrs, Occ:
Retd., Examiner, High Court of
Tel.angana, Ghansi bazar, Hyderabad-
swo66

1ll. Aluri Badramma C/o Aluri Ailaiah, Age
59 yrs, Occ: Attender, High Court of
Telangana, Ghansi bazar, Hyderabad-
s00066

13.Kasula Ramesh S/o [.axmaiah, Age 58
yrs, Occ. Record Assistant, Higtr Court of
Telangana, Ghansi bazar, Hyderabad-
s00066

I4.Nayani Maniula W/o Balaram Krishna,
Age 52 yrs, Occ. Record Assistant, High
Co,'t-of - Telangana, Chansi bazaq
Hyderabad-500066

15 Banavath Shiva Naik S/o Badya Naik,
Age 49 yrs, occ. Lift Operator, High
Court of Telangana, Ghansi bazar,
Flyderabad-500066

)
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16. Sevella Safyanara yana S/o Balaiah, Age
51, yr+Occ: Record Assistant, HighCo#t
3{ ]elangana, Ghansi bazar, Hyierabad_sow

l7.Kuna/angaiah S/o Kuna Venkaiah, Age52 yrs, Occ: Attender, High Court,of
Telangana, . Ghansi bazar,-Hyderabad_
s000r6

18.MD. Kamal S/o Jamat, Age 5g yrs, Occ.
Attender, High Court of Telangana,
Ghansi bazar, Hyderabad _50006

L9. Mohammed Imam Uddin S/ o
Mohammed T.ameer Uddin, Age 50 yrs,
Occ. Record Assistant, High tourt of
Telangana, Ghansi bazar, Hyderabad-
sw06.

20.Mohammed Abdul Subharu Age 53 yrs,
Occ. Section Officer, High 6ourt of
Telangana, Ghansi bazar, I{yderabad_
ffi066

ZT.lupally Gopala Krishna S/o tale Jupaily
Bala Mallesh, Age 53 yrs, Occ. Section
Officer, High Court of Telangana, Ghansi
bazar, Hyderaba d-5ffi0 66

22. Nimmala Ravi S/o Nimmala Rarnulu,
Age 49 yrs, Occ: Assistant, High Court of
Telangana, Ghansi bazar, Hyderabad_
sM6

B.P:y*".Ie Rajesh S/o 
_ 
Denawale Gopal

_Si"gA, Age 57 5rrs, Occ. Section afficer,
High Court of Telangana, Ghansi baar,
Hyderabad-Sfflfiffi

24. N.Sukhya S/o N. Bichaiah, Age 6t yrs,
Occ. Attender, High Court of Telangarn,
Ghansi baa+ Hyderaba d-fl0Cfi6

i
:

'
I

I
I
I
I



38

25.S.L. Sujatha c/o C.A Sesha Sai, Age .61
yrs, Occ- Section Officer, High Court of
Telangana, Ghansi barar, Hyclerabad-
500066

26.S.Srinivasulu S/o S.Kandarapa Reddy,
Age 58 yrs, Occ. Accounts Officer, High
Court of Telangana, Ghartsi bazar,
Hyderabad-500066

27. T. Rama Chandraiah S/o Antaiatr, Age 59
yrs, Occ: Attender, Htgh Court of
Telangana, Ghansi bazar, Hyderabad-
s00066

IlS.Syed Abdul Javeed S/o Syed Abdul
Gaffar, Age 51 yrs, Occ. Attender, High
Court of Telangana, Ghansi bazar,
Hyderabad-500065

29. N.Sri Hari S/o N. Rajaiah, Age 56 yrs,
Occ. Deputy Registrar, HighCourtfor the
Sta te of Telangna, Hyderabad-5otr66

30. Kyatham Bhavani Swamy D/o Dr. K-
Satyanarayana Swamy, Age 55 yrs, Occ-
Assistant Regishar, High Court of
Telangana, Ghansi bazar, Hyderabad-
s00066

3 1.. J Anwar Basha S/o S.K laffer, Age 56 yrs,
Occ. Deputy Section Officer, High Court
of Telangana, Ghansi barar, Hyderabad-
s00{re6

311. Vakiti Ruth Priy4darshini C/o
Narendravarpu Ramarao, Age 6'1, yrs"
Occ: Assistant, Hrgh Court of Telangana,
Ghansi baza,r, Hyderabad-500066

33. V.Ramulu S/o V.Masharu,n, Age 52yrs,
Occ. Assistant, High Court of Telangana,

(
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Ghansi 'bazar,

sw6.
Hyderabad-5W6

35.Polu Rama Gopal Reddy S/o polu
Narayana Reddy, Age56yrs, Occ- Section
Officer, High Court of Telangan+ Ghansi
baar, Hyderab4d-50}O6 - 500066

36.Karra Sr;Va Narayana Murthy S/o Karra
Kameshwara Rao, Age 63 yrs, Occ: Not
knowry High Court of Telangana, Ghansi
bazar, Hyderaba d-50OO66

37. Mohd. Ahamed Shariff S /o Mohd Shariff
Hussain, Age 60 yrs, Occ. Section Officer,
High Court of Telangana, Ghansi bazar,
Hyderabad-5N066

38.Guthi Mari laya W / o Daniel Krupadan
Nama, Age 58 yrs, Occ: Assistant, High
Court of Telangana, Ghansi bazar,
Hyderabad-500066

39.Madduri Muralidhar. S/o M E Mallestu
Age 62 yrs, Occ: Retd., Senior Driver,
High Court of Telangana, Ghansi bazan,
Hyderabad-5OOA66.

4O.P. Lingaiah,S /o P. Veeraialu Age 54 yrs,
Occ: Driver, ffigh Cdfttt of Telangana,
Ghansi bazar, Hy derubad-50006

4.L.Kanchanapally Narayana . S/o
Hanumaiah, Age 6'1. yrs, Occ: Attender,
High Court of Telangana, Ghansi bazar,
Hyderabad-500l066

34.Chanakya S/o Narsing Rao, Age 63 yrs,
Occ. Retd-, Section Officer, High Court of
Telangana, Ghansi bazar, Hyderabad-
swo66 -50w66
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42-l Yadagiris/o I Babaiah, Age 62 yrs, Occ:

jamedar, High Court of Telangana"
G hans i b azar, Hyderabad-500066

43. B.Balraj S/o B.Narasimha, Age 58 yrs,
Occ: Attender, High Court of Telangana,
Ghansi bazar, Hyderabad-500066
smo66

,l4.J.Venkatesham S/o I Ashayya, Age: 45
yrs, Occ: Attender, High Court of
Telangana, Ghansi bazar, Hyderabad-
500066

zi5. M.Subhash S/o M.Murura Singtu Age 56
yrs, Occ: Record Assistant, High Court of
Telangana, Gharsi barar, Hyderabad-
s00066

46.Tandle Sunitha Bai W/o Kalekar Vinod
Kumar, Age 48yrs, Occ. Attender, High
Cotrrt of Telangana, Ghansi barar,
Hyderabad-500066

47.Ch Surekha W/o Ch Yadhaiatu Age 59
yrs, Occ:HighCourt of Telangana" Ghansi
bazar, Hyderabad-500066

48. R.Vasanth Kumar Slo R.Kumaraiah, Age
68 yrs, Occ: Retd.Roneo Operator, High
Court of Telangana, Ghansi bazar,
Hyderabad-500066

4').C.Balamani W/o T. Bikshapathi, Age57
yts, Occ. Attender, tligh .Court of
Telangana, Ghansi baza4 Hyderabad-
s00066

50.G. Bhanumathi W/o G.Nageshwar Rao,

Age 59 yrs, Occ:Attender, High Court of
l'elangana. Gharui bazar, Hyderabad-
s00066

\*
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sl.R.Shantha W/o R. Shanrhaiafr, Age 46yrs, Occ. Attender, High Court of
Telangana, Ghansi baza; Hyderabad_
saoo66 _swo5r,

52. Asfar Bee W / o Mohd. Chand, Age SZ yrs,
Occ- Aftender, High Court of Telangana,
Ghansi bazar, Hyderaba d_500066

53.P.Kurnari W/o p.Shankar, Age 55 yrs,
Occ: Attender, High Court of ielangana
Ghansi bazar, Hy derabad_50006

54.RPushpalarha W/o R.Nlarsing Rao, Age
59 yrs, Occ: Attender, Hig[ Court of
Telangana, Ghansi bazar, Hyderabad_
s00066

55.P.JangaiahS/o p. phakeera, Age 56 yrs,
Occ: Record Assistant, High Court of
Telangana, Ghansi bazar, Hyderabad_
5W066

56. B.Badri Prassad S/o B. Bajarangprasad,

lS. SO yrs, Occ: Record Assistant, High
Court of. Telangana, Ghansi bair,
Hyderaba d-500O66 - SC[IO66

57-E.[aya Kumari W/o V.Narsing Rai Age
58yrs, Occ: Record Assistanf High Couit
of Telangana, Ghansi baza,r, Hyderabad_
50c0,66

58-Ch.Kishan Rao S/o Ch. Narasimha Rao,
Age 52yrs,- Occ:--Record ASsistant'-ffigh
Court of Telangana, Ghansi bai4
Flyderabad-5W066

59- Y.Srinivas S/o y.sarvaiah, Age 62yrrs,
Occ Record Assistant, High Court of
Telangana, Ghansi bazar, Hyderabad_sw6



60. Beendi Alivelu Mangamma C/o Venkat
Reddy, Age 60 yrs, Occ: Attender, High
Court of Telangana, Ghansi bazar,
Hyderabad-500065

61. Konduri Subramanayam S/ o K.Janaki
Ramayya, Agu 50 yrs, Occ: Deputy
Section Officer, High Court of Telangana,
Ghansi bazar, Hyderaba d-500O66.

42

ti2. Mohd. Mahmood Khan S/ o Mohd-
Osman Khan, Age 60yrs, Occ: Section
Officer, High Court of Telangana, Chansi
bazar, Hyderaba d-500066.

63- K.Venu Nair S/o K. Raman Nair, Age:
yrs, Occ: Copyist, High Court of
Telangana, Ghansi bazar, [-{;,d"rubur-
s00066

6,L.Bandari Satyanarayana S/ o Bandari
Venkaiah, Age 60 yrs, Occ: Book Bearer,
High Court of 'felangana, Ghansi bazar,
Hyderabad-500066

65,. K.Chenchulu S/o K.Venkateshwarulu,
Age 53 yrs, Occ: Attender, I{igh Court of
Telangana, Ghansi bazar, I{yderabad_
500,066

66 Dasari Copi S/o Dasari Narasaiah, Age
61yrc, Occ: Attender, High Court of
Telangana, Ghansi bazar, Hyderabad_
500066

67. Mohd.Anwar S/o Mohd Sardar, Age 51
yts, Occ: Driver, High Court of'felangana, Ghansi bazar, Hyclerabad_

t100065

68. f;k. Omer S/o Sheik AMd Rahman, Age
li7 yrs, Occ: Attender, High Cou.rt of

)
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Telangarn, Gharsi bazar, Hyderabhd_
swo66

69.Katta Satyanarayan S/o Laxmaialu Age
79 yrs, &c: Retd., Dalfdar, High Co,-It
9{ 

T"langana, Ghansi baar, Hylerabad_
s00055

20.Sheela BaiW/o_yijay pratap, Ag &yo,
Occ: Aftender, High Court itf"I"og;;',
Ghansi bazar, Hyderabad._50006 :

Tl.K.Narasimhulu S/o K.yadaiah, Age 59. y$, Occ: Attender, I{igh Court of
Telangana, Ghansi bazarl Hyderabad_
s0a066

72-M.Balaiah S/o M.Narahari, Age 6O yrs,
Occ: Attender, High Court of fehngana,
Ghansi bazar, Hyderaba d_500066

73.T.Radha lcishna S /oT. Dakaiah, Age 59
yrs, Occ: Attender, High Couri of
Telangana, Ghansi bazar, Hyderabad_
wN66

74.l-Prasad S/o B.Krishna Murthy, Ag
47yrs,Occ: Retd., Attender, High Court of
Telangana, Ghansi bazar, Hyderabad_
so0[,66

75. D.Mahender prasad S/o DJanu prasad,
Age fi )rrs, occ: Record Assistant, High
Court of Telangana, Ghansi bazi,
Hyderatadd-00066--

76. Kurnool Surender S/ o Kurnool
Krishnaia\, Ag"5S yrs,Occ: Driver, High
Court of Telangana Ghansi bazir,
Hyderabad-5ffi66

77.CJaxman S/o C.Nagaiah, Age 5g yrs,
Ocr: Record Assistant, High Court of

I
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'felangana, Ghansi bazar, Hyderabad-
s00066

78. K.Kanakaiah S/o K.Balaraj, Age 60 yrs,
Occ: Record Assistant, High Court of
Telangana" Ghansi bazar, Hyderabad-
s00056

79.T.? Bhoopal S/o T.R Prern Shanker, Age
50 yrs, Occ: Deputy Section Officer, High
Court of Telangana, Ghansi bazar,
Hyderabad-500066

il0. P.Rama koteshwara Rao S/o P.Suhbarao,
Age 58yrs, Occ: Record .{ssistant, High
Court of Telangana, Ghansi barar,
Hyderabad-50O066

til.S.Babu S/o S.Shankaraiah, Age 50 yrs,
Occ:Rer:ord Assistant, I-iigh Court of
Telangana, Ghansi bazar, Hyderabad-
s00066

82.M.Kanaka Durga W/o M.
Venkateshwara Rao, Age 63 yrs, Occ:
Attender, High Court of Telangana,
Ghansi bazar, Hyderabad-5000b6

8l]. Lakshminarayanarruru Mailagani W/o
Narsimhulu Mailagani, Age 52 yrs, Occ:
Record Assistant, Higtr Court of
Telangana, Ghansi bazar, I{yderabad-
s00066

84:-P-Chinna obanna-S/o P. Chiftenna, Age
65 yrs, Occ: Driver, High Court of
Telangana, Ghansi bazar, Hyderabad-
500066

85.G. Pandu Ranga Reddy S/o G. Venkat
Reddy, Age 62yrs, Occ: Driver, H,gh
Cotrrt of Telangana, Ghansi bazar,
Hyderabad-500066

)
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85.f.Mal!esh S/o_N.Matlaiah, Agu Z2 yrs,Occ: Senior Driver, High 6ourt ofTelangana, Ghansi bazai Hyderabad_
sNO6

87. RJaihind Babu S/ oR.Rama Swarny, Age62yrs, Occ: Driver, High Court of
feJangana, Ghansi bazarl Hyderabad_
sN06

88. B.Yadagiri Rao S/o B.Chandraiah,

_Ag" 60 yrs, Occ.. Driver, High Court of
Telangana, Ghansi bazar, rtyderabad_sw6

89.M.Maltesh S/o_ M.Seshaiah, Age 
.62yrs,

Occ: Senior Driver, High iotr.t ofTelangana, Ghansi bazai Hyderabad_
so0066

90. MD.Iqbal S/ o MD.Shabuddrn,
_Age 66 yrs, Occ: Driver, High Court of
Telangana, Ghansi bazar, Eyderabad_w0ffi

91. K-Kumar S/o p- Kaliya perumal, Age 52
yrs, Occ: Record Assistant, HighCourt of
Telangana, Ghansi bazar, Iiyderabad_' sow66

92. Mohammed Aijaz Ahrned S/o
Mohammed lbrahirn, Age S7yrs, Occ:
Assistant, High Court of Telangana,
Ghansi bazal Hydbrab7 d_SOOO6 

s?--- - -:--'-

93.Mekala Surya Mohan S/o Mekala
Narayana, Age73 yrs, Occ: Asst Section
Of6cer, High Court of Telangana, Ghansi
baar, Hyderaba d,-SOW6. 

:

94. Yeddu llenuka C/ o Lokanath Rao,
Age 66 Jrrs, Occ: Retd. Attender, High

)
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Court of Telangana, Chansi baar,
Hyderabad-il0[,66

')5. P.Lingaruna W/ o P.kishna, Age 59 yrs,
Occ: Attender, High Courtrof Telangana,
Ghansi bazar, Hyderabad-500066

!)6. Mohammed Hassan S/ o rVohammed
Ghulam Hussairy Ag" 50 yrs, Occ:
Assistant, High Court of Telangana,
Ghansi bazar, Hyderabad-500055

97 - C.Venkatesh S/o Mohammadaiah Coud,
Age 53 yrs, Occ: Record Assistant, High
Court of Telangana, Ghansi baza.r,
Hyderabad-500066

9ll.C.Devender S/o G.Narasimah, Age 61
yrs, Occ:Assistant, High Court of
Telangana, Ghansi bazar, Hyderabad-
s00p,66

99t. D.Basava Lingam S/ o Thamrnaiatu
Age:55 yrs, Occ: Record Assistant, High
Court of Telangana, Chansi bazar,
Hyderabad-5m066

100. Mohammed Altaf S/o Janimiya,
Ag. 53 yrs, Occ: Section Officer,
High Court of Telangana, Giransibazar,

Hyderabad-500066

10.i. C.Krishna qS/o G.Padmaiah, Ag"
63 yrs, Occ: Attender, High Court of
Telangana, Ghansi bazar; Hyderabad-
sffi6

102- CH.Venkatesh S/o CH.Nagaiah,
Age 55 yrs, Occ:Attender, High Court of
'felangana, Ghansi bazar, Hyderabad-
1100066

\
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L 103- C.praveen Kurnar S/o C.Sudarshan

Iu"l Age 63 yrs, Occ: Retd., Assistant
Registrar, High Court of Telangana,
Ghans i bazar, Hyderabad_500066

104.Sheo Kumar prasad S/o Sri BudhaniSingh, Age 60 yri, Orc Assistant
Section Officer, High Court of Telangana,
Ghansi bazar, Hyderaba d_500066

l05aKangala Umamaheshwara Rao S/o K.

fublamanya Sarrna, Age S2Irs, Occ:Assistant, High Corlt of Telangan4
Ghans i b azar, Hy iler ab ad _ SO00 66

106. Chanbduri Venkateshwar, S/o Not
Fo*, Age:65yrs- Occ: Rerd., Assistant
!3Sistrgc High Courr of Tetangana,
Ghansi bazar, Hyderaba d -500066-

l07.Syed Asif AIi, S/o K.Govinda Naidu,
Age 61 yrs. Occ: Assistant, High Coqrt ofTelangana, Chansi bazar, fryderabad_
5W066.

AND Petiti,mem

l. Ihe State of Telangana_represented by its prl
legretarf (Co Operative Socieries), Secre G;;
Bu ildings, ttyderabad.

2. The Registrar, Co Operative Societies, S'ate ofIelangana, Gruhaka lpa, Hy derab ad,.

_ 3. The District Cooperative_ Officer, HyderabadDistrict (Urban) Disrricr, Gruhakalpa
Hyderabad.

4. l.P. High Courr Employees Mutually Aided- _C,o- Operarive Housing So"i.ry, iillr;;
Hyderabad, repres^entd by its Se.retary,
Hyderabad, State of Telangana.

..Respondents



Petition under Article 226 of the Constitution of lndia praylng that in the

circumstance:; stated in the affidavit filed therewith, the High Court may be

pleased to issue a Writ, Order or direction more particularly one in the nature of

. Writ of Mandamus seeking to declare the action of official respondents-2 and 3 in

not taking'steps to bifurcate the 4th Respondent Society as Telangana High Court

Employees Mutually Aided Co-operative Housing Society Ltd for the purpose of

new AdministrativerControl, pursuant to the Reorganization of the State of Andhra

' Pradesh to that of State of Telangana, Hyderabad and State of Andhra Pradesh

at Amaravathi, Viiayawada coupled with the allotment of some of the Members of

the 4th Respondent Society to the High Court for the State of A.P., as illegal,

arbitrary and in violation of Articles2l and 300A of the Constitution of lndia and

.: . :: ..:,i:i',;:.,...
'.,i,"h .r:]Yi,:.
. :lititiri:1.'.:",ji'.:r"::'

, ;.::;.',
i.:;,. . '

" ; .li :r.

,', ,,

.t,.: ,,' :'.'r:-i- ' '

1.11;.':', also.the judgment of the Hon'ble Division Bench of this Hon'ble Court in

:;.': - ' W.P.No.16326/2019, dated 18.O2.2O22 and the Hon'ble Supreme Court reported

in,state of Ut' Vs Milkiyat Sing (ClVlL APPEAL NO(S).7050-7051 OF 2O1O) and

Registrar Cane Co Operative Societies Vs. Gurdeep Singh Narval (ClVlL

APPEAL NO. 8743'OF 2013) and consequently, to direct the official respondents

to take steps tbr bifurcation of the 4th Respondent Society forthwith as Telangana

High Court Ernployees Mutually Aided Co-operative Housing Society Ltd for the

purpose of new Administrative Control in the interests of all the members of the

4th responderrt-society and for conducting elections-

.;.1:,ii.... 1. .

,..". -;:l. ::,'::,:-
i a::r+aJ,_-r::::;

,.. : :i.i-. :- i-: ::'. - :.r+-iFt -.rt.i,.. i-1 !.
lrlr-' !.\ j.' : .

' ..1S7. 'ra,.:!
. 1.14 !1-.j-a_
'.::r.i ,-,'_

.: --.-.

, ir^rt Ei;i+r..],.'',
,,.'. ' .f:':. .'

.:.'. lA NO: 1 OF 2:026 :

:-

,-. ...,'., the affidavit filed in support of the petition, the High Court may be pleased direct
.;','iij.i - ",,,$ the, r6spondents -i 2 and 3 to consider the representations of the petitioners,
,....1, ',1 ,, : i

'.:';ir;,1 , dated'27.02.2'.026 and take steps for conducting General Body Meeting firr the
;..,...: l.r 1'.,-;i ', purpose of cc,nducting the elections and for the purpose of bifurcation of the 4th

-. i , t, , respondent-society, as "Telangana High Court Employees Mutually Aided Co-

operative Housing Society Ltd" for the purpose of new Administrative Control.

Counsel for the Petitioners: SRI G.U.RC.PRASAD
Counsel for the Respondent Nos.1 TO 3: SRI V-BHARATH KUMAR, AGP FOR

COOPERATION
Counsel for tlre Respondent No.4: SRI M.V.DURGA PRASAD
The Court made the following: OROER



TN THE HTGH COURT FOR THE STATE OF TELANGANA
AT HYDERABAD

THE HON'BLE THECHIEFJUSTICE SRI APAREST{ KUMARSINGH
AND

THE HON'BLE SRI JUSTICE G.M.MOHIUDDIN

DATED : 30.03.2026

Between:

Mr. Ch. Gaffoor and others
Petitioners

AND

The State of Telangana-represented by its

Prl Secretary (Co Operative Societies)'
Secretariat, Hyderabad and three others

Respondents

ORDER:

Sri G.U.R.C. Prasad, learned counsel appears for

petitioners.

Sri V. Bharath Kumar, learned Assistant Government

Pleader for Cooperation appears for respondent Nos- l to 3-

Sri M.V. Durga Prasad, leamed counsel appears for

respondent No.4.

2. This Writ Petition is filed with the following prayer:

".-...to issue a Writ Order or direction more particularly one in the

nature of Writ of Mandamus seeking to declare the action of official

respondents-2 ail3 in not taking steps to bifurcate the 4'h Respondent

Society as "Telangana High Court Employees Mutually Aided Co-

operative Housing Society Ltd" for the purpose of new Administrative

N

,
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tlc., IAI(rS. Jl & CMM. J
w.P.No.9G)4 of 2O26

Control, pusuant to',the Reorganization of the State of Andhra

Pradesh to that of State of Telangana, Hyderabad and State of Andhra

Pradesh at Amaravathi, Vijayawada coupled with the allotment of
some of the Members of the 4e Respondent Society ro the High Court

for the State of A.P., as illegal, arbitrary and in violation of Article 2l
and l00A of the Constitution of lndia and also the judgment of the

[{on'ble Division Bench of this Hon'ble Court in

W.P.No:1632612019, dated l8-02.2022 and the Hon'ble Supreme

Court reported in State of UP Vs Milkiyat Sing (CtVIL AppEAL

NO(S).7050-7051 OF 2010) and Registrar Cane Co Operative

Societies Vs. Gurdeep Singh Narval (CIVIL APPEAL NO.874l OF

20 I 3 ) and consequently, to direct the oflicial respondents to rake steps

for bifurcation of the 4'h Respondent Society forthwith as "Telangana

High Court Employees Mutually Aided Co-operative Housing Society

Ltd" for the purpose of new Adrninistrative Control in the interests of
all the members of the 4tr respondent-society and for conducting

elections."

3. The prayer made in the instant writ Petition for bifurcation

of respondent No.4 society vid.e representation dated 26.02.2026

to ttre commissioner for cooperation and Registrar of

coop,:rative societies, Hyderabad, at the behest of the petitioners,

who r:laim to be the interested members of the society and the

famillr members of the deceased employees/members, is not in

consonance with the legal requirement under Section I t of the

Telangana Mutually Aided cooperative socieries Act, 1995 (for

short 'the Act').
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4. During the course of submissions, learned counsel for the

petitioners has prayed for a direction to the official respondents to

conduct elections to the society for the purpose of its bifurcation.

5. Upon perusal of the record, this Court observed that the

respondent No.4 society is registered under Andhra Pradesh

Mutuatly Aided Cooperative Societies Act, 1995 (which is now

adapted by the State of Telangana and renamed as the Telangana

Mutually Aided Cooperative Societies Act, 1995)-

6. The process of bifurcation, change of name or

reorganization of a society is a matter that lies within the domain

of the society itsetf. The necessary steps for bifurcation of the

society registered under the said Act must be initiated by the

society.

7. Further, the actions for reorganization/bifurcation of the

society can be taken by the authorities under the Act only upon an

application made by the society and not merely on the basis of

representation by individual members.

8. [t was further noted that there exists no express statutory

provision under the Act imposing an obligation upon the off,rcial

\
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respondents to bifurcate a sociefy solely on the basis of a

repre:;entation made by individual members. Furthermore, the

plea t.o conduct elections constitutes a separate cause of action,

which is not supported by the existing pleadings in the instant

writ t,etition.

9- At this stage, leamed counsel for the petitioners seeks

permission of this court to withdraw the writ petition with a

libert'r to invoke appropriate remedies and initiate proceedings in

accorrlance with law.

10. Accordingly, the writ Petition is dismissed as withdrawn.

Liberty is granted to the petitioners to avail appropriate remedies

beforr: the competent forum in accordance with the provisions o[

the Ar:t. There shall be no order as to costs.

Miscellaneous applications, if any pending, shalt stand

closecl.
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